IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.
Report on :13-11-2024
Date : 13.11.2024
Name of the
Applicant
BLAPL- SRINIBASH
3/2024 (13.11.2024 |20 000 MOHANTY C.o0. Order Dtd. 2024-11-08 BAIL-2
ABLAPL- COURT NO.
/2024 (13.11.2024 |00 )00, |S NAYAK C.0. 5 Order Dtd. 2024-11-11
_ ABLAPL- COURT NO.
/2024 113.11.2024 [0 ), [BK MISHRA C.0. ; Order Dtd. 2024-11-11
A ABLAPL- COURT NO.
/2024 113.11.2024 (00 S0, [BK NAYAK C.0. ; Order Dtd. 2024-11-11
ABLAPL- COURT NO.
/2024 (13.11.2024 (7000 o, [B PARIJA c.o. ; Order Dtd. 2024-11-11
ABLAPL- COURT NO.
/2024 (13.11.2024 (0.0 o, M NAYAK c.o. ; Order Dtd. 2024-11-08
ABLAPL- COURT NO.
/2024 (13.11.2024 [0 000, |G SAHOO C.o. ; Order Dtd. 2024-11-08
ABLAPL- COURT NO.
/2024 (13.11.2024 5000 S0, |G SAHOO C.o. ; Order Dtd. 2024-11-08 BAIL-2
ABLAPL- COURT NO.
/2024/13.11.2024 (S 000, |8 NAYAK C.o. ; Order Dtd. 2024-11-08
ABLAPL- COURT NO.
) — —
/2024 (13.11.2024 (000 ) o, M NAYAK C.0. > oLD Order Dtd. 2024-11-11
ABLAPL- COURT NO.
3/2024|13.11.2024 9877/2024 |EX MOHANTY C.0. 5 OLD Order Dtd. 2024-11-11
_ ABLAPL- COURT NO.
/2024 (13.11.2024 [0, 200, |G SAHOO C.O0. > oLD Order Dtd. 2024-11-11
, ABLAPL- COURT NO.
/2024 (13.11.2024 [0 ) o, [D SAMAL C.0. > oLb Order Dtd. 2024-11-11
RVWPET - COURT NO. CIVIL
/2024 (13.11.2024 | )o0" o0, M BARAL C.o. > oLD Order Dtd. 2024-11-11 REVIST
RVWPET- COURT NO. CIVIL
/2024 (13.11.2024 | )o" o0, M BARAL C.o0. > oLD Order Dtd. 2024-11-11 REVIST
ABLAPL- COURT NO.
/2024 113.11.2024 [0 o, [B PARIDA C.o0. > oLD Order Dtd. 2024-11-11
)/2024|13.11.2024 |RVWPET-  |B DAS C.0.  |COURT NO. Order Dtd. 2024-11-11 CIVIL




267/2023 | 2 OLD REVIST
ABLAPL- COURT NO.
1 /2024 (13.11.2024 12356/2024 S SAMAL > OLD Order Dtd. 2024-11-11
ABLAPL- COURT NO.
3/2024(13.11.2024 12397/2024 B SINGH 5 OLD Order Dtd. 2024-11-11
CRLREV- COURT NO. CRIMIN
1/2024(13.11.2024 536/2023 S BISWAL 1 Order Dtd. 2024-11-25 REVIST
] ABLAPL- SRINIBASH COURT NO.
5/2024(13.11.2024 12323/2024 |MOHANTY 5 OLD Order Dtd. 2024-11-11 BAIL-2
CRLMC- COURT NO. CRIMIN
1/2024(13.11.2024 2370/2024 S. BARIK 5 OLD Order Dtd. 2024-11-30 MISC
ABLAPL- SRINIBASH COURT NO.
3/2024(13.11.2024 12346/2024 MOHANTY > OLD Order Dtd. 2024-11-11
ABLAPL- COURT NO.
)/2024(13.11.2024 12316/2024 J. PRADHAN > OLD Order Dtd. 2024-11-11
ABLAPL- COURT NO.
)/2024(13.11.2024 12321/2024 J. PRADHAN > OLD Order Dtd. 2024-11-11 BAIL-2
CRLMC- COURT NO. CRIMIN,
1 /2024 13.11.2024 2370/2024 S. BARIK 2 OLD Order Dtd. 2024-11-30 MISC
ABLAPL- COURT NO.
) — — -
/2024 13.11.2024 12327/2024 J. PRADHAN 5 OLD Order Dtd. 2024-11-11 BAIL-1
CRLMC- BISHNU PRASAD COURT NO.
1/2024113.11.2024 2695/2024 |RATH > OLD Order Dtd. 9999-12-31
) CRLMC- COURT NO. CRIMIN
5/2024|13.11.2024 9526/2024 P K MOHANTY 15 Order Dtd. 2024-11-11 MISC
] ABLAPL- COURT NO.
5/202413.11.2024 1233272024 P.K SWAIN 15 Order Dtd. 2024-11-11
CRLMC- COURT NO. CRIMIN,
1/2024113.11.2024 724/2024 S BISWAL 15 Order Dtd. 2024-12-18 MISC
ABLAPL- COURT NO.
)/202413.11.2024 12395/2024 M.K PANI 15 Order Dtd. 2024-11-11 BAIL-1
WPC (OAC) - COURT NO. L |
)/2024113.11.2024 128972017 K. SAHOO 15 Order Dtd. 2024-11-06 OA Bra
ABLAPL- COURT NO.
) — -
2/2024113.11.2024 1235272024 A.K BEHERA 15 Order Dtd. 2024-11-11
ABLAPL- COURT NO.
3/2024(13.11.2024 9835/2024 A.K SRICHANDAN 15 Order Dtd. 2024-11-11
ABLAPL- COURT NO.
1/2024(13.11.2024 9925 /2024 P.K BARIK 15 Order Dtd. 2024-11-11
i BLAPL- COURT NO.
5/2024(13.11.2024 8856/2024 M.K PANI 15 Order Dtd. 2024-11-11 BAIL-2
) CMAPL- COURT NO.
5/2024113.11.2024 12/2022 S K MOHANTY 15 Order Dtd. 2024-11-11 M.J.C
ABLAPL- COURT NO.
3/2024113.11.2024 12349/2024 S. CHAUDHURY 15 Order Dtd. 2024-11-11
WP (C) - COURT NO. i
)/2024(13.11.2024 26983/2024 B. K. PATI 20 Order Dtd. 2024-12-17




/2024 |13.11.2024 gzégg;2024 G. N. DAS ggURT NO- lorder Dtd. 2024-11-11
/2024 |13.11.2024 25522;2024 A. K. MOHANTY S0 % MO lorder ptd. 2024-11-06
/2024 13.11.2024 25;25;2024 S. P. SAHOO ToURT MO lorder ptd. 2024-12-10
1/2024(13.11.2024 ggégé;2024 M. DAS TOURT MO lorder ptd. 2024-11-11
/2024 |13.11.2024 giég;;2024 T. BAG EEURT NO-lorder ptd. 2024-11-11
1/2024|13.11.2024 gz;gg;2024 T. BAG EEURT NO- lorder Dtd. 2024-11-11
/2024 |13.11.2024 555??524 gAMiﬁTi. gOURT NO- lorder Dtd. 2024-12-17
/2024 |13.11.2024 23253;024 M K MOHANTY gOURT NO- lorder Dtd. 2024-11-11
/2024 |13.11.2024 22?;3;024 ANITA SAHOO gOURT NO-lorder ptd. 2024-11-12
1/2024(13.11.2024 2?253;024 B K DAS SOURT MO lorder ptd. 2024-11-12
/2024 |13.11.2024 23?;3;024 P K MISHRA gOURT NO-lorder ptd. 5000-01-01
/2024 |13.11.2024 S;§535024 ﬁigiN SHAKTI gOURT NO-lorder ptd. 2024-11-12
/2024 |13.11.2024 222535024 U P BAG gOURT NO-lorder ptd. 2024-11-08
/2024 (13.11.2024 ?3552;2024 NIRANJAN ROUT gOURT NO-lorder ptd. 2024-11-12
/2024 13.11.2024 ?8252;2024 S C BISWAL gOURT NO-lorder ptd. 2024-11-11 BAIL-1
/2024 |13.11.2024 fggﬁg;2024 R K SARANGI gOURT NO-lorder ptd. 2024-11-12
/2024(13.11.2024 ?géfi;zoz4 J KAMILA gOURT NO-lorder ptd. 2024-11-12 BAIL-1
/2024 |13.11.2024 ?g§§§;2024 pan KO SOURT MO lorder ptd. 2024-11-12 BAIL-1
/2024 (13.11.2024 5007 MR saH00 COURT MO lorder pd. 2024-11-08 BATL-1
1/2024|13.11.2024 22235;024 S GUPTA gOURT NO-lorder Dtd. 2024-11-08 CONTEM
/2024 13.11.2024 500750 B R SENAPATI SOURT O lorder ptd. 2024-11-08 CONTEM
/2024 [13.11.2024 08750 SURIRRANER SOURT MO lorder ptd. 2024-11-08
/2024 |13.11.2024 ?g;g;;2023 S K SAHU §OURT NO-lorder ptd. 2024-11-04 o eE
3/2024(13.11.2024  |CONTC- 'S R TRIPATHY COURT NO. [Order Dtd. 2024-11-08




14079/2024 3
CONTC- COURT NO.
)/202413.11.2024 40792024 R K MOHABHOI 3 Order Dtd. 2024-11-08
CONTC- CHIEF
/2024 /13.11.2024 S K AHESAN JUSTICE'S |Order Dtd. 2024-11-29
646/2024
COURT
CONTC- CHIEE
/2024 13.11.2024 A MOHANTY JUSTICE'S |Order Dtd. 2024-11-08
2332/2024
COURT
WP (C) - CHIEF E§££CH
3/2024113.11.2024 4211/2023 K C PANDA JUSTICE'S |Order Dtd. 2024-11-11 (DIVIS
COURT BENCH-.
b () - BranCH
1/202413.11.2024 29562/2022 K C PANDA ggé;;CE S |0rder Dtd. 2024-11-11 (DIVIS
BENCH-.
CHIEF
) WP (C) - , L WRIT
5/2024|13.11.2024 8596/2021 N K SATAPATHY JUSTICE'S |Order Dtd. 2024-11-06 BRANCH
COURT
) TRP (C) - COURT NO. L
5/202413.11.2024 347/2024 P.R.SWAIN 16 Order Dtd. 2024-11-11
CRLMC- COURT NO.
1/202413.11.2024 3647/2024 B.BEHERA 16 Order Dtd. 2024-11-07
CRLMC- COURT NO. CRIMIN
3/2024113.11.2024 3467/2024 J.PARIDA > OLD Order Dtd. 2024-11-08 MISC
CRLMC- COURT NO.
)/202413.11.2024 3586,2024 J.R.NAYAK 15 Order Dtd. 2024-11-08
CRLMC- COURT NO.
)/202413.11.2024 3125,2024 M.C.MOHANTY 15 Order Dtd. 2024-11-11
CRLA- COURT NO. CRIMIN
1 /2024 13.11.2024 956/2019 R B MISHRA 5 OLD Order Dtd. 9999-12-31 APPEAL
CRLMC- COURT NO.
) — -
/2024 13.11.2024 3418/2024 P.K.MOHANTY 15 Order Dtd. 2024-11-11
CRLMC- COURT NO.
3/2024113.11.2024 3430,2024 R.K.BARIK 15 Order Dtd. 2024-11-11
CRLMC- COURT NO.
1/2024113.11.2024 34522024 H.K.PANDA 15 Order Dtd. 2024-11-11
i CRLMC- COURT NO.
/2024 113.11.2024 4013/2024 M.JATI 15 Order Dtd. 2024-11-11
] CRLMC- COURT NO.
5/2024113.11.2024 4109/2024 M.K.PANI 15 Order Dtd. 2024-11-11
BLAPL- COURT NO.
1/2024(13.11.2024 436/2024 D SAMAL 15 Order Dtd. 2024-11-08
TRP (C) - _ COURT NO. L
3/2024(13.11.2024 350/2024 P.K.P-AL 16 Order Dtd. 2024-11-11
CMP- COURT NO.
)/2024(13.11.2024 1101/2024 S.BISWAL 20 Order Dtd. 2024-11-11
WP (C) - CHANDRAKANT COURT NO. L
1/2024113.11.2024 27458/2024 |KHATRT 20 Order Dtd. 2024-11-11




TRP (C) - COURT NO.
) — —
»/2024113.11.2024 304/2024 B.BEHERA 16 Order Dtd. 2024-11-12
TRP (C) - COURT NO.
1/2024(13.11.2024 303/2024 P.K.NAYAK 16 Order Dtd. 2024-11-12
) TRP (C) - AMLAN SHAKTI COURT NO. i
5/2024113.11.2024 594/2024 DAL, 16 Order Dtd. 2024-11-12
CMAPL- COURT NO.
3/2024(13.11.2024 200/2024 D K NAIK 16 Order Dtd. 2024-11-11
TRP (C) - COURT NO. i
/2024 13.11.2024 288/2024 S.BARIK 16 Order Dtd. 2024-11-12
TRP (C) - COURT NO. a4
1 /2024(13.11.2024 28272024 Y .DAS 16 Order Dtd. 2024-11-12
TRPCRL- COURT NO.
) — —
/2024 (13.11.2024 94/2024 ABHIJIT DAS 16 Order Dtd. 2024-11-12
TRP (C) - COURT NO. a4
1/2024(13.11.2024 352/2024 J.P.BEHERA 16 Order Dtd. 2024-11-12
) ABLAPL- BISWARANJAN COURT NO.
5/2024(13.11.2024 12322/2024 DALAT 16 Order Dtd. 2024-11-11 BAIL-2
BLAPL- COURT NO.
1/202413.11.2024 8800/2024 ULLASH DAS 16 Order Dtd. 2024-11-12
BLAPL- DEBI PRASAD COURT NO.
) — -
/2024 13.11.2024 1437/2024 |DASH 16 Order Dtd. 2024-11-11
BLAPL- COURT NO.
3/2024113.11.2024 10837/2024 R K MALLICK 16 Order Dtd. 2024-11-08 BAIL-1
] ABLAPL- COURT NO.
5/2024|13.11.2024 11503/2024 R K BARIK > OLD Order Dtd. 2024-10-21
] ABLAPL- COURT NO.
5/202413.11.2024 11623/2024 B B MALLICK 2 OLD Order Dtd. 2024-10-23
WP (C) - COURT NO. L
1/2024113.11.2024 26252/2024 J P KAR ‘ Order Dtd. 2024-11-12
CRLREV- COURT NO. CRIMIN
)/2024113.11.2024 703/2018 P K MOHANTY 1 Order Dtd. 2024-11-30 REVIST
CRLMC- COURT NO. CRIMIN
) — -
/2024 113.11.2024 2063/2024 A K DAS > OLD Order Dtd. 2024-07-24 MISC
ABLAPL- COURT NO.
3/2024113.11.2024 2381/2021 Y DAS > OLD Order Dtd. 2024-11-11 BAIL-1
WP (C) - COURT NO. WRIT
1/2024113.11.2024 16602/2024 K K NATH 10 Order Dtd. 2024-12-04 BRANCH
i CRLMC- COURT NO. CRIMIN
5/2024(13.11.2024 2360/2024 S K BHANJADEO 5 OLD Order Dtd. 2024-07-01 MISC
] ABLAPL- PRAKASH CHANDRA COURT NO.
5/2024113.11.2024 12477/2024 |DASH C 5 OLD Order Dtd. 2024-11-12 BAIL-1
ABLAPL- PRAKASH CHANDRA COURT NO.
1/2024113.11.2024 12479/2024 DASH C > OLD Order Dtd. 2024-11-12 BAIL-1




ABLAPL- JAYAKRISHNA COURT NO.
3/2024|13.11.2024 12484/2024 |MOHAPATRA 5 OLD Order Dtd. 2024-11-12 BAIL-1
ABLAPL- JAYAKRISHNA COURT NO.
)/2024(13.11.2024 12400/2024 MOHAPATRA > OLD Order Dtd. 2024-11-11
ABLAPL- JAYAKRISHNA COURT NO.
/2024 113.11.2024 [0 00 00 4 IMOHAPATRA > oLD Order Dtd. 9999-12-31 BAIL-2
ABLAPL- COURT NO.
1/2024(13.11.2024 12310,/2024 BALARAM SINGH > OLD Order Dtd. 2024-11-11
ABLAPL- COURT NO.
) — —
/2024 (13.11.2024 12308/2024 [PALARAM SINGH 2 OLD Order Dtd. 2024-11-11
BLAPL- COURT NO.
3/2024(13.11.2024 5086/2024 M R SAHOO 15 Order Dtd. 2024-10-08 BAIL-1
i WP (C) - COURT NO. s WRIT
5/2024(13.11.2024 7567/2021 | DAS 3 OLD Order Dtd. 2024-12-03 BRANCH
A RSA- COURT NO. SECOND
5/2024(13.11.2024 461/2016 |F K MOHANTY 7 Order Dtd. 2025-01-06 APPEAL
RPFAM- COURT NO. FIRST
//2024|13.11.2024 295/2023 |J R NAYAK 7 Order Dtd. 2024-11-12 APPEAL
RPFAM- COURT NO. FIRST
1/2024(13.11.2024 157/2024 P K NAIK 20 Order Dtd. 2024-11-30 ADPEAL
RPFAM- COURT NO. FIRST
) — —
2/2024(13.11.2024 28/2024 J R NAYAK 20 Order Dtd. 2024-11-11 ADPEAL
RPFAM- COURT NO. FIRST
3/2024(13.11.2024 150/2024 |F C DAS 20 Order Dtd. 2024-11-11 ADPEAL
WP (C) - COURT NO. Al WRIT
1/2024(13.11.2024 0487/2024 M NAYAK 3 Order Dtd. 2024-10-21 BRANCH
i WP (C) - COURT NO. Al WRIT
5/2024(13.11.2024 2485/2024 M NAIK 5 Order Dtd. 2024-10-21 BRANCH
WP (C) - M/S.PARTHA COURT NO. L WRIT
//2024|13.11.2024 566/2024 |SARATHT DAS 3 Order Dtd. 2024-11-11 BRANCH
WP (C) - COURT NO. L WRIT
3/2024|13.11.2024 566/2024 | D PANDA 3 Order Dtd. 2024-11-11 BRANCH
BLAPL- COURT NO.
)/2024(13.11.2024 6766/2024 P+ PARIDA 17 Order Dtd. 2024-11-12 BAIL-1
BLAPL- COURT NO.
) - - —
2/2024(13.11.2024 10283/2024 & P BEHERA 17 Order Dtd. 2024-11-11 BAIL-1
BLAPL- SATYAPRIYA COURT NO.
3/2024(13.11.2024 9924 /2024 |SAMANTA 12 Order Dtd. 2024-11-11
BLAPL- COURT NO.
1/2024(13.11.2024 10003/2024 B S SWAIN 17 Order Dtd. 2024-11-11 BAIL-1
i BLAPL- RAMESH CHANDRA COURT NO.
5/2024(13.11.2024 8193/2024 |MAHARANA 12 Order Dtd. 2024-11-11




BLAPL- RANJAN JUMAR COURT NO.
1/2024113.11.2024 8729/2024 |SAHOO 12 Order Dtd. 2024-11-11
CRLREV- COURT NO.
3/2024113.11.2024 509/2024 S. K. MOHANTY 12 Order Dtd. 2024-11-11
CRLREV- COURT NO. CRIMIN
)/202413.11.2024 391/2024 A. K. BEHERA 12 Order Dtd. 2024-11-11 REVIST
CRLREV- COURT NO.
)/2024/13.11.2024 443/2024 J. R. NAYAK 10 Order Dtd. 2024-12-04
CRLMC- BISHNU PRASAD COURT NO.
1 /2024 113.11.2024 2694/2024 |RATH > OLD Order Dtd. 2024-11-08
MISC.
/2024 113.11.2024 FAO- P. K. BARIK COURT NO. Order Dtd. 2024-12-09 APPEAL
344/2024 23
SEC.
BLAPL- COURT NO.
3/2024113.11.2024 8729 /2024 R K BARIK 23 Order Dtd. 2024-11-11
WP (C) - COURT NO. a4
1/2024113.11.2024 25491/2024 P. K. DAS 23 Order Dtd. 2024-11-11
i ABLAPL- COURT NO.
/2024 113.11.2024 12443/2024 PR SWAIN 23 Order Dtd. 2024-11-12 BAIL-2
] ABLAPL- COURT NO.
5/2024113.11.2024 12411/2024 M R SAHOO 23 Order Dtd. 2024-11-12
WP (C) - COURT NO. a4
3/2024113.11.2024 26683/2024 A. B. MALLICK 23 Order Dtd. 2024-11-12
ABLAPL- COURT NO.
)/2024113.11.2024 12410/2024 M R SAHOO 3 Order Dtd. 2024-11-12
WP (C) - COURT NO. o
)/202413.11.2024 24975/2024 T. SWAIN 12 Order Dtd. 2024-12-02
WP (C) - COURT NO. L WRIT
/2024 113.11.2024 7018/2018 S. DAS 12 Order Dtd. 2024-11-07 BRANCH
ABLAPL- COURT NO.
) — — —
/2024 113.11.2024 12408/2024 P K MOHANTY 12 Order Dtd. 2024-11-12 BAIL-2
WP (C) - COURT NO. o
3/2024113.11.2024 24960/2024 P. BEHERA 12 Order Dtd. 2024-12-10
ABLAPL- COURT NO.
1/2024113.11.2024 12412/2024 BIKRAM BEHERA 17 Order Dtd. 2024-11-12
i CRLREV- COURT NO.
5/2024(13.11.2024 621/2024 G. R. PATRA 17 Order Dtd. 2024-12-04
] WP (C) - COURT NO. L WRIT
/2024113.11.2024 |5 10035004 S+ K- ROUT 17 Order Dtd. 2024-11-11 BRANCH
WP (C) - COURT NO. L
1/2024113.11.2024 25741/2024 U. KUMAR 17 Order Dtd. 2024-11-11




/2024 |13.11.2024 ?222535024 ggﬁ;?ﬁJIT EQURT NO- lorder Dtd. 2024-11-12

/2024 |13.11.2024 ¥5§§¥}2024 N. PANDA ESURT NO- lorder Dtd. 2024-11-11

/2024 |13.11.2024 ?ggﬁ§35024 D K JENA EQURT NO- lorder Dtd. 2024-11-11

/2024 |13.11.2024 gség;;2024 S. K. MOHARANA EQURT NO-lorder ptd. 2024-11-11

/2024 13.11.2024 gs;gg;2024 C. R. NAYAK ESURT NO- lorder Dtd. 2024-11-11

/2024 |13.11.2024 ?§Z§§35024 2;§8§ KUMAR igURT NO- lorder Dtd. 2024-11-12
1/202413.11.2024 25232;2024 H. K. PATRA ESURT NO-lorder ptd. 2024-11-11

/2024 |13.11.2024 ?222535024 ziﬁiﬁiiIYA Sogig NO- lorder Dtd. 9999-12-31
5/2024(13.11.2024 25:535)6;2024 S. K. MOHANTY gogig NO-lorder Dtd. 2024-11-11

/2024 |13.11.2024 25822;2024 S. K. ROUT Sogig NO- lorder Dtd. 2024-11-11

/2024 (13.11.2024 ?2?253;024 G.C BARIK gogig NO- lorder Dtd. 2024-11-11 BATL-2
)/2024(13.11.2024 ggég%;2024 S. K. ROUT gogig NO- lorder Dtd. 2024-11-11

/2024 |13.11.2024 ?§i§§3;024 A K MISHRA Sogig NO- lorder Dtd. 2024-11-12 BATL-1
/2024 |13.11.2024 ?§g§53;024 A PANDA gogig NO-lorder ptd. 2024-11-11 BAIL-1
/2024 |13.11.2024 ?§§253;024 S BISWAL gogig NO-lorder ptd. 2024-11-12 BAIL-1
/2024 (13.11.2024 ??22?3;024 S BISWAL gogig NO-lorder ptd. 2024-11-12 BATL-2
kel P = 2

/2024 |13.11.2024 ?§i§§3;024 M R SAHOO gogig NO-lorder ptd. 2024-11-12 BAIL-1




ABLAPL-

COURT

NO.

5/2024(13.11.2024  [POVERC  IsaRaT DasH s

1/2024|13.11.2024 ?22253;024 M/S.A.K.SARANGI gogig NO.

/2024 |13.11.2024 2???5;524 EﬁﬁéiﬁA KUMAR gogig NO-lorder ptd. 2024-11-11 BAIL-1
/2024 |13.11.2024 ?22553;024 P K MISHRA gogig NO- lorder Dtd. 2024-11-12
)/2024|13.11.2024 ?22553;024 R.K.DEHURY gogig NO. BAIL-1
/2024 |13.11.2024 ?§Z§§35024 P K MOHANTY gogig NO- lorder Dtd. 9999-12-31

/2024 |13.11.2024 ?25253;024 EQ:HMI PRAVA Sogig NO. BAIL-2
T coues v

1/2024 |13.11.2024 ?§g§§3;024 N.ROUT Sogig NO. BAIL-1
/2024 |13.11.2024 ?222535024 N SAHOO Sogig NO-lorder ptd. 9999-12-31

/2024 |13.11.2024 ??2?53;024 SK SAMIM Sogig NO- lorder Dtd. 2024-11-12 BATL-2
/2024 |13.11.2024 222?52624 R K BARIK Sogig NO-lorder ptd. 2024-11-11 BAIL-1
/2024 (13.11.2024 22225;524 R K BARIK Sogig NO- lorder Dtd. 2024-11-11 BATL-1
/2024 |13.11.2024 ?22?53;024 S.K.DASH Sogig NO-lorder ptd. 9999-12-31

/2024 |13.11.2024 22??5;524 B.N.SAHU gogig NO- lorder Dtd. 2024-11-11

/2024 |13.11.2024 ?22?535024 G C BARIK gogig NO- lorder Dtd. 2024-11-11

/2024 |13.11.2024 ?§g§§3;024 E;gg;AKUMAR gogig NO-lorder ptd. 2024-11-12

/2024 |13.11.2024 ?§i§§3;024 N.ROUT gogig NO-lorder ptd. 9999-12-31 BAIL-1
1/2024|13.11.2024 ?§Z§535024 S.DASH gogig NO-lorder ptd. 2024-11-12 BAIL-2
/2024 (13.11.2024 ?25253;024 P K BARIK gogig NO-lorder ptd. 2024-11-11 BATL-2
/2024 |13.11.2024 ?22253;024 ;ﬁi;ﬁiDggMAR gogig NO- lorder Dtd. 2024-11-12

/2024 (13.11.202¢ 321507 o BEHERA SOUNT MO lorder ptd. 2024-11-08




ABLAPL- BIRANCHI KUMAR COURT NO.
3/2024113.11.2024 12360/2024 |JENA 2 OLD Order Dtd. 2024-11-11
ABLAPL- COURT NO.
)/2024(13.11.2024 12364/2024 A DAS 5 OLD Order Dtd. 2024-11-11
WP (C) - COURT NO. i
)/2024/13.11.2024 97234/2024 A. PATI 12 Order Dtd. 2024-12-16
ABLAPL- COURT NO.
/2024 /13.11.2024 12371 /2024 SAMIR BARIK 12 Order Dtd. 2024-11-11
WP (C) - COURT NO.
) — —
/2024 13.11.2024 27290/2024 T. K. JENA 12 Order Dtd. 2024-11-20
ABLAPL- COURT NO.
3/2024113.11.2024 10056/2024 K K NATH > OLD Order Dtd. 9999-12-31
CRLA- COURT NO. CRIMIN
1/2024(13.11.2024 1298/2023 S.GOUD > OLD Order Dtd. 2024-11-08 APPEAL
] ABLAPL- COURT NO.
5/2024|13.11.2024 10055/2024 K K NATH > OLD Order Dtd. 9999-12-31
] RPFAM- COURT NO.
5/2024113.11.2024 927 /2024 S. NAYAK 5 Order Dtd. 2024-12-17
TRP (C) - GAGAN BIHARI COURT NO. o
1/202413.11.2024 351/2024 STNGH 16 Order Dtd. 2024-12-16
WP (C) - COURT NO. a4
3/2024113.11.2024 24597/2024 T. K. JENA 16 Order Dtd. 2024-11-12
WP (C) - GAGAN BIHARI COURT NO. L
)/2024113.11.2024 23799/2024 |STNGH 16 Order Dtd. 2024-11-12
WP (C) - COURT NO. a4
)/202413.11.2024 26168/2024 Y. DAS 16 Order Dtd. 2024-11-12
WP (C) - COURT NO.
) — —
/2024 113.11.2024 97092/2024 D K JENA 16 Order Dtd. 2024-11-12
WP (C) - COURT NO. a4
3/2024113.11.2024 26117/2024 P. K. BARIK 3 Order Dtd. 2024-11-29
WP (C) - COURT NO. a4
1/2024(13.11.2024 26429/2024 S. K. RATH 3 Order Dtd. 2024-11-08
) WP (C) - COURT NO. s
5/2024113.11.2024 27603/2024 S D JENA 1 Order Dtd. 2024-12-03
— CHIEF
5/2024(13.11.2024 A. K. MOHANTY JUSTICE'S |Order Dtd. 2025-01-29
2612/2024
COURT
CHIEF
WP (C) - . i WRIT
1/2024113.11.2024 14741/2023 J.P.KAR JUSTICE'S Order Dtd. 2024-11-08 BRANCH
COURT
WP (C) - CHIEF
3/2024113.11.2024 J. SAHOO JUSTICE'S |Order Dtd. 2024-11-11
18425/2024
COURT
MATA- CHIEF FIRST
)/2024(13.11.2024 364/2023 B C PANDA JUSTICE'S Order Dtd. 2024-11-12 APPEAL




COURT

CHIEF
WP (C) - , _ _ WRIT
)/2024113.11.2024 14741/2023 R.K.MUDULI ggg;éCE S |Order Dtd. 2024-11-08 BRANCH
CHIEF
/2024 (13.11.202a4 [MATA- M C MOHANTY JUSTICE'S |Order Dtd. 2024-11-12 FIRST
364/2023 pdades APPEAL
CHIEF
WP (C) - WRIT
) ! -ii-
/2024 [13.11.2024 )50 o G.N.SETHI ggi§$CE S |order Dtd. 2024-11-11 RANCH
CHIEF
3/2024 |13.11.2024  |CBE” S R PANT JUSTICE'S |Order Dtd. 2024-11-08 CIVIL
26/2007 COURT REVIST
CHIEF
WP (C) - . _ : WRIT
1/202413.11.2024 |2 el ML DAS gg§£$CE s |order Dtd. 2024-11-11 BRANCH
CHIEF
: WP (C) - , L WRIT
/2024 (13.11.2024 oo )7 M. DAS gg§£$CE s order Dtd. 2024-11-11 ERANCE
CHIEF
/2024 13.11.2024 |"E(C)- Y DAS JUSTICE'S |Order Dtd. 2024-06-27 WRIT
48/2015 COURT BRANCH
CHIEF
WP (C) - . _ : WRIT
/2024 113.11.2024 |2 ) M. DAS gg§£$CE s |order Dtd. 2024-11-11 BRANCH
CHIEF
RPFAM- , L FIRST
)/2024113.11.2024 106/2022 Y DAS ggsg;CE S |Order Dtd. 2024-11-11 APPEAL
CONTC— CHIEF
/2024[13.11.2024 [ [guoo0 o [SURENDRA DAS JUSTICE'S |Order Dtd. 2024-11-08
COURT
CHIEF
WP (C) - ) a1 WRIT
1/202413.11.2024 |17 CL7 Ik PARTDA gg§£$CE S |order Dtd. 2024-11-11 RANCH
CHIEF
: WP (C) - , L WRIT
5/2024113.11.2024 35360/2022 M N MOHANTY ggsg;CE S |Order Dtd. 2024-11-12 BRANCH
WP (C) - CHIEF
/2024 13.11.2024 |90 )7 K PARTDA JUSTICE'S [0rder Dtd. 2024-11-12
COURT
CHIEF
WP (C) - . _ _ WRIT
/2024 (13.11.2024 7“0 M R SAHOO ggS;$CE S |order Dtd. 2024-11-08 RANCH
WP (C) - CHIEF
)/2024113.11.2024 27485/2024 K PARIDA JUSTICE'S Order Dtd. 2024-11-12
COURT
CHIEF
WP (C) - . _ _ WRIT
/2024 13.11.2024 324007 P K MOHANTY ggi;;CE S |order Dtd. 2024-11-12 RANCH
WP (C) - CHIEF
1 /2024 113.11.2024 27125/2024 J BEHERA JUSTICE'S Order Dtd. 2024-11-12
COURT
/2024 13.11.2024 WP (C) - 'P K PARIDA CHIEF Order Dtd. 2024-11-12 WRIT




15206/2013 JUSTICE'S BRANCH
COURT
: ABLAPL- CHIEE
5/202413.11.2024 AK ROUT JUSTICE'S |Order Dtd. 2024-11-11 BAIL-1
12402/2024
COURT
CHIEF
i WP (C) - . o WRIT
5/2024(13.11.2024 |0/ o000 |T K JENA JUSTICE'S |Order Dtd. 2024-11-12 BRANCH
COURT
CHIEF
/2024 13.11.2024  |PoPRFET ax RouT JUSTICE'S |Order Dtd. 2024-11-12
12481/2024
COURT
WP (C) - COURT NO. L
/2024 113.11.2024 ;o500 500, K. K. NATH 10 Order Dtd. 2024-12-16
WP (C) - COURT NO.
/2024 13.11.2024 .00 oo, [PL MISHRA iy Order Dtd. 2024-11-12
ABLAPL- COURT NO.
/2024 (13.11.2024 [0 [ 00, |SP SAMANTA i Order Dtd. 2024-11-12 BAIL-2
WP (C) - COURT NO. WRIT
) - —
/2024 (13.11.2024 |0/ 00008 P SAHOO s Order Dtd. 2024-11-12 BRANCH
ABLAPL- COURT NO.
/2024 13.11.2024 [0 o, [SP SAMANTA iy Order Dtd. 2024-11-12
WP (C) - COURT NO. L
1/2024|13.11.2024 [, 20 0o, [PL MISHRA 0 Order Dtd. 2024-11-12
: WP (C) - COURT NO. L
5/2024(13.11.2024 ;0500 505, 3. K. PRADHAN 10 Order Dtd. 2024-11-11
i ABLAPL- COURT NO.
5/2024113.11.2024 [ o000 o |A MOHANTY 0 Order Dtd. 2024-11-11
WP (C) - COURT NO. L WRIT
/2024 113.11.2024 |0/ o0, |S NAYAK 0 Order Dtd. 2024-11-11 BRANCH
WP (C) - TAPAS KUMAR COURT NO. L
3/2024113.11.2024 |0 200004 | TaNA s Order Dtd. 2024-11-12
ABLAPL- COURT NO.
/2024113.11.2024 | )50 00, |A MOHANTY s Order Dtd. 2024-11-11 BAIL-2
WP (C) - PURUSOTTAM COURT NO. L WRIT
/2024[13.11.2024 35020 0001 lorunt 10 Order Dtd. 2024-11-12 BRANCH
WP (C) - COURT NO. L
/2024(13.11.2024 ) o000 000, | TK MISHRA s Order Dtd. 2024-11-12
M/S JAYAKRISHNA
WP (C) - MOHAPATRA, COURT NO. WRIT
) - —
/2024 (13.11.2024 |00 000 | bRADEEP KUMAR s Order Dtd. 2024-11-12 BRANCH

DAS




WP (C) - PURUSOTTAM COURT NO. o WRIT
3/202413.11.2024 32933/2021 |CRULT C. i Order Dtd. 2024-11-12 BRANCH
WP (C) - COURT NO. L
1/2024(13.11.2024 27009/2024 KCH PRADHAN C. 10 Order Dtd. 2024-11-12
_ WP (C) - MR . RAMAKANTA COURT NO. o WRIT
/2024 [13.11.2024 |1 o0 o 01g lantalor C. 0 Order Dtd. 2024-11-08 BRANCH
] WP (C) - COURT NO. o
5/2024(13.11.2024 2743472024 PL MISHRA C. 10 Order Dtd. 2024-11-12
WP (C) - COURT NO. L
7/2024(13.11.2024 22568/2024 R SAMAL C. 0 Order Dtd. 2024-11-11
WP (C) - COURT NO. o
3/2024|13.11.2024 |71 0" 0, M NAIK C. oc Order Dtd. 2024-12-09
WP (C) - COURT NO. L WRIT
)/2024(13.11.2024 23245/2014 |PK MISHRA C. g Order Dtd. 2024-11-11 BRANCH
WP (C) - BIBEKANANDA COURT NO. L WRIT
)/2024(13.11.2024 36640/2022 |BALSAKH C. 5c Order Dtd. 2024-11-12 BRANCH
WP (C) - COURT NO.
/2024 13.11.2024 |, 220 oo, [HK MOHANTA C. g Order Dtd. 2024-11-11
MISC.
/2024 13.11.2024  [NACA- P K BARIK C. COURT NO. o Ger Dtd. 2024-10-03 APPEAL
648/2020 25
SEC.
WP (C) - COURT NO. L WRIT
3/2024(13.11.2024 |, 0000 oo o MK NAYAK C. oc Order Dtd. 2024-11-12 BRANCH
MISC.
1/202413.11.2024 [NACA- P K BARIK C. COURT NO. |§ Ger Dtd. 2024-10-03 APPEAL
648/2020 25
SEC.
MISC.
/2024 13.11.2024  [MACA- P K BARIK C. COURT NO. o Ger Dtd. 2024-10-03 APPEAL
647/2020 25
SEC.
] WP (C) - COURT NO. o WRIT
5/2024|13.11.2024  [Too02 0 [BK MISHRA C. oc Order Dtd. 2022-11-11 BRANCH
MISC.
172024 13.11.2024 [TBCA~ P K BARTK C. COURT NO. | Jer Dtd. 2024-10-03 APPEAL
647/2020 25
SEC.
WP (C) - COURT NO. o WRIT
3/2024(13.11.2024 oo M K NAYAK C. e Order Dtd. 2024-11-12 BRANCH
WPC (OAC) - COURT NO. . |
/2024(13.11.2024 || -0, 00, |SP SRHOO C. 5c Order Dtd. 2024-10-29 OA Bra
WP (C) - COURT NO. L WRIT
)/2024113.11.2024 1555 /5, [PEBASISH SAMAL C. o5 Order Dtd. 2024-11-12 BRANCH
WPC (OAC) - COURT NO. . |
1/2024(13.11.2024 26442015 |SP SAHOO C. g Order Dtd. 2024-10-29 OA Bra
/2024 13.11.2024 WP (C) - DEBASISH SAMAL |[C. COURT NO. |Order Dtd. 2024-11-12 WRIT




113882/2020 | 25 BRANCH
WPC (ORA) - COURT NO. L |
3/2024|13.11.2024 1019/2018 |BK SWAIN C.0. 5 Order Dtd. 2024-11-11 OA Bra
WP (C) - COURT NO. L WRIT
1/2024|13.11.2024 36650/2022 |FK MOHANTY C.0. o5 Order Dtd. 2024-11-12 BRANCH
: WP (C) - COURT NO. L
5/2024|13.11.2024 27423/2024 S. SWAIN C.0. 5 Order Dtd. 2024-11-12
A WP (C) - COURT NO. i
5/2024113.11.2024 97538/2024 B+ L+ MISHRA C.0. 25 Order Dtd. 2024-11-12
WP (C) - COURT NO. P
1/202413.11.2024 21570/2024 M+ BEHERA C.o. 23 Order Dtd. 2025-01-21
BLAPL- COURT NO.
3/2024(13.11.2024 8026/2024 |B- MOHANTY C.o. 23 Order Dtd. 2024-10-29 BAIL-2
ABLAPL- SANJIB KUMAR COURT NO.
)/2024(13.11.2024 3854/2024 |BHANJADEO C.o. 5 Order Dtd. 2024-04-29 BAIL-2
WP (C) - COURT NO. i
)/202413.11.2024 27060/2024 S+ C- DAS C.O. 14 Order Dtd. 2024-11-12
WP (C) - COURT NO. WRIT
) — -
/2024 13.11.2024 25864/2014 ' DAS C.o. 14 Order Dtd. 2024-11-11 BRANCH
ABLAPL- COURT NO.
3/202413.11.2024 12521 /2024 M JATI C.o. 5 OLD Order Dtd. 2024-11-13
WP (C) - COURT NO. s
1/2024|13.11.2024 20022/2024 PTLLIP SAMAL C.o. 20 Order Dtd. 2024-12-20
: ABLAPL- COURT NO.
5/2024(13.11.2024 12415/2024 |7 - KAMILA C.o. 20 Order Dtd. 2024-11-12
a CRLA- COURT NO. CRIMIN.
5/2024(13.11.2024 600/2022 | PRADHAN C.o. 17 Order Dtd. 2024-11-13 APDEAL
WP (C) - COURT NO. i
//2024(13.11.2024 97437,/2024 M+ R BARIK C.o. 12 Order Dtd. 2024-11-11
RVWPET- MANOJ KUMAR CIVIL
1/2024|13.11.2024 450/2023  |RaNa GENERAL Order Dtd. 2024-11-07 REVIST
LAA- MANOJ KUMAR FIRST
) — —
2/2024|13.11.2024 32/2017 RANA GENERAL Order Dtd. 2024-11-08 APDEAL
: LAA- MANOJ KUMAR FIRST
/2024 |13.11.2024 22/2015 RANA GENERAL Order Dtd. 2024-11-08 APDPEAL
WPC (OAC) - |MANOJ KUMAR CnoL
3/2024(13.11.2024 1304/2017 RANA GENERAL Order Dtd. 2023-09-14 OA Bra
WPC (OAC) - |MANOJ KUMAR |
3/2024/13.11.2024 4316/2016 |RaNA GENERAL Order Dtd. 2023-08-23 OA Bra
ABLAPL- ADHIKARI CHITTA
/2024 13.11.2024 11659/2023 |RANJAN DAS GENERAL Order Dtd. 2023-10-16 BAIL-2
7/202413.11.2024  [WP (C) - 'PRASANTA KUMAR |GENERAL Order Dtd. 2024-03-18 WRIT




2908/2022 |PATRI BRANCH
WP (C) - PRASANTA KUMAR WRIT
)/2024(13.11.2024 33857/2020 PATRT GENERAL Judgement Dtd. 2024-11-04 BRANCH
) WP (C) - PRASANTA KUMAR i WRIT
5/2024(13.11.2024 33208/2020 PATRT GENERAL Order Dtd. 2024-11-04 BRANCH
LAA- MANOJ KUMAR FIRST
)/2024(13.11.2024 35/2010 RANA GENERAL Order Dtd. 2024-11-08 APPEAL
FA- MANOJ KUMAR FIRST
)/2024(13.11.2024 168/1991 RANA GENERAL Order Dtd. 2024-11-12 ADPEAL
WP (C) - RAJUKUMAR .
)
»/2024(13.11.2024 6743/2005 |SATAPATHY GENERAL Entire Document
CONTC- , |
)/2024(13.11.2024 ASISH KUMAR RAY |GENERAL Entire Document CONTEM
9543/2023
ABLAPL- RAJENDRA
)/2024(13.11.2024 12493 /2024 NARAYAN ROUT GENERAL Order Dtd. 2024-11-12
RPFAM- .
1 /2024 (13.11.2024 31,2022 ROSHAN MISHRA |GENERAL Petition
ABLAPL- RAJENDRA
3/202413.11.2024 4698/2024 NARAYAN ROUT GENERAL Order Dtd. 2024-11-12
ABLAPL- RAJENDRA
)/202413.11.2024 4698/2024 NARAYAN ROUT GENERAL Order Dtd. 2024-11-12
ABLAPL- BADAL KUMAR
1/202413.11.2024 12396/2024 BEHERA GENERAL Order Dtd. 2024-11-11 BAIL-2
] ABLAPL- RAJENDRA
5/202413.11.2024 12436/2024 [NARAYAN ROUT GENERAL Order Dtd. 2024-11-12
ABLAPL- RAJENDRA
1/2024113.11.2024 12461/2024 NARAYAN ROUT GENERAL Order Dtd. 2024-11-12 BAIL-2
WP (C) - PRASANTA KUMAR i WRIT
3/2024|13.11.2024 29755/2023 |PATRT GENERAL Order Dtd. 2024-11-12 BRANCH
CRLREV- RAJENDRA
/2024 113.11.2024 617/2024 |NARAYAN ROUT GENERAL Order Dtd. 2024-11-12
ABLAPL- KAILASH CHANDRA
/2024 113.11.2024 12329/2024 BARTK GENERAL Order Dtd. 2024-11-11 BAIL-2
ARBP- BIKRAM KESHARI
)/2024113.11.2024 85/2023 SAHD GENERAL Order Dtd. 2024-10-23 M.J.C.
) RPFAM- SURYAKANTA FIRST
5/2024113.11.2024 106/2022 PATAT GENERAL Order Dtd. 2024-11-11 APPEAL
WP (C) - SURYAKANTA WRIT
/2024 113.11.2024 26732/2017 PALAT GENERAL Order Dtd. 2024-11-07 BRANCH
) WP (C) - SURYAKANTA i
5/2024113.11.2024 26168/2024 PALAT GENERAL Order Dtd. 2024-11-12
ABLAPL- SURYAKANTA
1/2024(13.11.2024 2381/2021 |pALAT GENERAL Order Dtd. 2024-11-11 BAIL-1




RVWPET-

|1 /2024 113.11.2024 131/2024 HIRARAM BHOI GENERAL Vakalatnama
ABLAPL- KHUSBU
3/2024113.11.2024 12320/2024 PANTGRAHT GENERAL Order Dtd. 2024-11-11
RVWPET- CIVIL
)/2024113.11.2024 82/2024 HIRARAM BHOI GENERAL Vakalatnama REVIST
RVWPET- CIVIL
)
/2024 113.11.2024 44/2024 HIRARAM BHOI GENERAL Vakalatnama REVIST
RVWPET- L CIVIL
3/2024113.11.2024 84/2024 HIRARAM BHOI GENERAL Petition REVIST
RVWPET- CIVIL
3/2024113.11.2024 95,2024 HIRARAM BHOI GENERAL Vakalatnama REVIST
RVWPET- CIVIL
) _09-—
/2024 113.11.2024 84/2024 HIRARAM BHOI GENERAL Judgement Dtd. 2024-09-20 REVIST
RVWPET-
1/2024113.11.2024 228/2024 HIRARAM BHOI GENERAL Judgement Dtd. 2024-09-26
RVWPET-
1/2024113.11.2024 228/2024 HIRARAM BHOI GENERAL Vakalatnama
CRLMC- JAGJIT SINGH
1 /2024 113.11.2024 3927/2024 |CHHABRA GENERAL Order Dtd. 2024-11-11
WP (C) -
/2024 113.11.2024 25652/2024 S MAJHI GENERAL
WP (C) - WRIT
1 /2024 113.11.2024 2002/2024 R K SAHU GENERAL BRANCH
MACA- MISC.
/2024 113.11.2024 B K MOHARANA GENERAL APPEAL
669/2024
SEC.
CONTC-
3/2024113.11.2024 1417/2011 S C DASH GENERAL
WP (C) -
1/2024113.11.2024 23176/2010 S C DASH GENERAL
_ RFA- FIRST
5/2024113.11.2024 268/2008 S C DASH GENERAL APPEAL
_ WP (C) - WRIT
5/2024113.11.2024 1421/2020 S C DASH GENERAL BRANCH
WA- WRIT
/2024 (13.11.2024 143/2020 S C DASH GENERAL APDEAL
WP (C) -
3/2024(13.11.2024 2973/2007 S C DASH GENERAL
WP (C) -
)/2024(13.11.2024 15697/2006 S C DASH GENERAL
WP (C) -
)/2024(13.11.2024 11290/2006 S C DASH GENERAL
WP (C) -
1 /2024 113.11.2024 8983/2005 S C DASH GENERAL
WRIT
WP (C) — BRANCH
)
2/2024113.11.2024 11715/2008 S C DASH GENERAL (DIVIS

BENCH)




WP (C) - WRIT
3/202413.11.2024 10160/2022 5 C DASH GENERAL BRANCH
1/2024/13.11.2024 |WA-85/2011|S C DASH GENERAL M.J.C.
_ RVWPET- CIVIL
5/2024(13.11.2024 199/2023 |P K BEHERA GENERAL REVIST
/2024 13.11.2024 |"E(C)- S K BISWAL GENERAL
’ T 25090/2024

ABLAPL-
3/2024|13.11.2024 11650,2023 KSHISH GENERAL BAIL-2
/2024 |13.11.2024 |°27 A SAHOO GENERAL

: : 149/1994
WRIT

WP (C) - BRANCH
)

/2024 13.11.2024 95077/2018 |F K NAYAK GENERAL (DTVIS
BENCH-

RSA- SECOND
3/2024(13.11.2024 2e1/2016 |7 ROUT GENERAL ADDEAL

WP (C) - WRIT
1/2024/13.11.2024 13711/2013 P NAYAK GENERAL BRANCH
) WP (C) -
5/2024(13.11.2024 10655/2008 * K ROUT GENERAL
] ABLAPL-
5/2024113.11.2024 3153/2004 P K ROUT GENERAL

MACA- MISC.
1/2024(13.11.2024 B K SAHOO GENERAL APPEAL

828/2007

SEC.
/2024 |13.11.2024 WP (C)~ D PRADHAN GENERAL
: : 947/2018

CRLA- CRIMIN
1/2024(13.11.2024 535/2017 |5 BISWAL GENERAL ADDEAL
/2024 113.11.2024 WP (C)- P K MISHRA GENERAL
- T 26138/2024

WP (C) - WRIT
3/2024113.11.2024 [ 28’501 [ R DAS GENERAL BRANCH

WRIT
_ WP (C) - Order Dtd. 2024-01- BRANCH
/2024113.11.2024 32036/2023 L SAHOO GENERAL 11Annexure, Counter,Rejoinder, | (DIVIS
BENCH-

WRIT
0Jc- BRANCH
)/2024113.11.2024 85,2001 S BISWAL GENERAL (DTVIS
BENCH)

WRIT

WP (C) - BRANCH
)/2024(13.11.2024 19989/2021 S MITRA GENERAL (DIVIS

BENCH)
3/202413.11.2024  |MACA- D SAMAL GENERAL




826/2024

/2024 (13.11.2024 ggg;zozz R K BASIK GENERAL EEiECH

)/2024|13.11.2024 |GA-53/1990 K C PRADHN GENERAL

)/2024(13.11.2024 233235023 B SWAIN GENERAL ;iégIN

/2024 (13.11.2024 ?gégg;2008 M R BARIK GENERAL

/2024 |13.11.2024 25;22;2024 K SAHOO GENERAL

/2024 |13.11.2024 i§?§618 D SAMAL GENERAL M.J.C.

/2024 |13.11.2024 ??52;19 D SAMAL GENERAL M.J.C.

)/2024(13.11.2024 §5§§35012 J P KAR GENERAL ;?égIN
WRIT

1 /2024 113.11.2024 ngg(g)/;OZO S C KHUTU GENERAL B?E??]gg
BENCH)

1/2024(13.11.2024 §§3¥854 K DAS GENERAL ;?égIN

/2024 (13.11.2020 (7000 oW [GENERAL Vormmenune, T

/2024(13.11.2020 [[ECST o (e o [eENERAL Sammenne, T

1/2024113.11.2024 2.\124_16/2023 KSHIROD ROUT GENERAL Order Dtd. 2024-10-01 X];;EAL

1/2024(13.11.2024 |01l momaNTY GENERAL Order Dtd. 2019-07-16 o eH

)/2024113.11.2024 ?562%;2010 B MOHANTY GENERAL Order Dtd. 2019-07-16 EEiECH

)/2024 |13.11.2024  |CRDMC- S. K. DWIVEDI |GENERAL Order Dtd. 2024-09-11

3071/2024

NIC



